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this exercise takes time for completion.
However, proposals are being processed
expeditiously.

0.D.A.

2207. SHRIMATICHANDRA PRABHA
URS: Wil the Minister of URBAN DEVEL-
OPMENT be pleased to state:

(a) the places where the U.K. aided
Overseas Development Administration
(DDA) projects are in progress in the coun-

try;

(b) the total amount spent to improve
slums under this project so far;

(c) whether are funds were diverted for
some other purpose between July and
September 1992;

(d) if so, the reasons therefor;

(e) whether the United Kingodom has
assured to continue the assistance on the
abve project; '

(f) whether there is any proposal to
extend the above project to other states in
the country; and

(9) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRIP K.
THUNGON): (a) Slum Imprevement
Projects funded by DDA(UK) are in progress
in cities namely, Hyderabad,
Vashkhapatnam, Vijayawada (Andhra
Pradesh Indoor M.P. And Calcutta (West
Bengal).

(b) An Amount of Rs. 72.30 crores has
been spent to impreve slums by these
projects till Deccember, 1992
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(c) No, Sir.

(d) Does not arise.

(e) The Fild Mangement Office, DDA
(UK) lecated in Delhi has been monitering
the projects very closaly and is satisfied with
the progress of these projects. The DDA's
financial assistance is being received regu-
larly.

(f)and (g). The DDA (UK) has already
appreved the Cuttack Project (Orissa ) in
principle. Government have urged DDA to
take a final decision on the Cochin Project
(Kerala) which has been passed to them.

[Translation]

Drange and Sewage System in Trans-
Yamuna Area

2208 . SHRI PHOOL CHAND
VERMA:
SHRI B.L. SHARMA PREM:

Willthe Minister of URBAN DEVELOP-
MENT be plased to state;

(a) whether there is no drainage and
sawage sustem in many colonies of Trans-
Yanmuna area in Delhi;

(b) if so, the reasons therefore;

. (e thé name of colonies where the
| Government propose to provide such facili-
ties during 1993-94;

(d) the amount alloted for this purpose
; and

{(e) the time by which the said work is
likely to be started?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-





